Title: Need forimmediate supply of water from Punjab to Rajasthan as stated in the agreement made between these two states in
1981.
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MR. CHAIRMAN : Shri Hannan Mollah, you said discrimination.

...(Interruptions)

SHRI HANNAN MOLLAH (ULUBERIA): No. It was earlier, you discriminated in Zero Hour. It is my right now about
calling attention. ...(/nterruptions)

MR. CHAIRMAN: It is the Speaker's prerogative to pick and choose. You cannot question him. During Question
hour | was raising my hand for ten minutes. | was not able to catch the eye of the Speaker. The Speaker has got the
prerogative and discretionary power to allow or disallow.

...(Interruptions)

SHRI HANNAN MOLLAH : Sir, | am sorry.



